Hon'ble the Chief Justice and Hon'ble Judges of this Court
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HIGH COURT OF DELHT: NEW DELHI

No. | 7+/D-3/Caz I A/DHC/2026
Dated, the o4 May, 2026

ORDER

postings/transfers in the Delhi Higher Judicial Service with jmmmediate effect.

have been pleased to make the following

S, Name of the TFrom To District Remarks
N Officer to which
0. allocated
1. | Mr. Naresh District Judge District Judge | South In the Court earlier
| ZLamar Malhotra (Commercial (Commercial presidcd‘ over by
L Court)-06, West, Court)-01, South Ms, Savita Rao
THC Saket
2. | M. Prashant | ASJ(Electricity), District Judge West | Vice Mr. Naresh
/zx‘umar North-West, Rohini (Commercial N Kumar Malhotra
et Court)-06, West,
THC
3. | M. Tarun | ASJ-04+Special District Judge South- | In the Court earlier
Szhrawat Judge (NDPS), (Commercial East presidtf:q over by
South-East, Saket Court) (Dlglta[)“ Ms. Nirja Bhatia
07, South-East,
Saket
4, | Mr. Sudesh | District Judge | District Judge South | In the Court earlier
Kumar (Commercial (Commercial presided over by
Court)-01, Court)(Digital)- M!' {\jay Kumar
Shahdara, KKD 04, South, Saket Jain since retired
5. | Ms. Rekha PO, Labour Court- District Judge Central | In the Court earlier
' 07, RACC (Commercial presided over by
Court-07, Central, Mr. Mukesh
. THC Kumar Gupta
6. | Mr. Vivek Kumar | AS]  (Electricity), | District Judge-04, | South- | Vice Mr. Pritam
Gulia South, Saket South-East, Saket East Singh
7. | Ms. Bhavna Kalia | Special Judge | District Judge-01, | South- | Vice Mr. Rahul
(NDPS)-01, South- | Sputh-East, Saket East Bhatia
West, Dwarka
8. |.MWrT Dharmender | District Judge:01, | PO (MACT)-01, South- | In the Court earlier
\_,/ Singh West, THC South-West, West presided over by
Dwarka Mr. Rakesh Kumar
Singh
9. | Mr. Abhishek | Disuict Judge-05, | ASJ-06, Special E?'st In the Court earlier
Srivastava Central, THC Judge (POCSO), / presided over by
East, KKD ‘ Ms. Vasundhra
Chhaunkar
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10. { Mr. Rahul Bhatia | District  Judge-0l, Special Judge Soug‘t- Vice Ms, Bhavna

South-East, Saket (NDPS)-01, We t Kalia
South-West,
Dwarka . o
11, { Mr. Virender | Special . Judge PO, Labour _ Vice Ms. Rekha
Singh (NDPS), Central, | Court-07, RACC
THC : i
12. | Mr. Punect | On completion of |  Special Judge | Central Yice Mr. Virender
Nagpal training (NDPS), Central, Singh . ___
THC
i i istri - Vice Mr.
13_6Mr. Sunil [On completion of | District Judge West .
e Choudhary training 01,West, THC Dharmender Singh
14. | Mr. Honey On completion of | ASJ-04-+Special South- | Vice Mr. Tarun
training Judge (NDPS), East Sahrawat

South-East, Saket
5.1 Mr.  Kuljeevan | On completion of | ASJ(Electricity), North- | Vice Mr. Prashant

Sidharth training North-West, West Kumar
Rohini
16. | Mr. Ranjeet Singh | On completion of | ASI(Electricity), South | Vice Mr.. Vivek
training South, Saket Kumar Gulia
17. | Mr. Virender | On completion of | District Judge-05, | Central | Vice Mr. Abhishek
Negi training Central, THC Srivastava
Notes:-

1 The judicial officers shall be under the control of the Principal District & Sessions Judge of the
district to which they have been allocated.

2. The judicial officers under transfer shall notify the cases in which they had reserved

Jjudgments/orders before relinquishing the charge of the court in terms of the posting/transfer

hall pronounce judgments/orders in a

website,

BY ORDER OF THE COURT
Sd/-
(ARUN BHARDWAJ
2653 ~ 2¢ a3 REGISTRAR GENERAL
Endst. No. /D-3/Gaz.1 A/IDHC/2026 Dated, the &4,May, 2026

Copy forwarded for informa

tion and necessary action to: -
1. All the Principal Distriet &

Sessions Judges, Deihj.



e Courts
/ The Princwpal Distnet & Sessions Judge cuin Specinl Judge (PC Act) {CBI), Rouse Avet

Complex. New Delbi. i .
The ll’riucipnl Judge. Femily Courts (HQ), Dwarka Courts Complex, E\:lrb:bl:fl-‘-}:' Delhi

The Sccresary, Ministry of Finance, Government of India, Nonh Block, Ne o :

The Memsher Scerctary, Dethi Stete Legal Services Authority, RACC, Ng“l'l Lt

The Director [Administration), Dethi Judicial Acndemy, Dworka, Ncwr ; C}Il"ochlhi Nesw Delki-
The Prine.ptd Secrctery (Law, Justice & Legislative Alfairs), Gavt. 0 '

110002, ) . )

8. The Princapal Secrctary (Home), Govt, of NCT ol Delhi, Now Dslhi- llll%%%22

9 The Principal Secretary (Paweh), Govt. of NCT of Delhi, New Dc“"-lh‘ 110654

10. The Seeretary (Labour), Govt. of NCT of Dolhi, Shamnath Marg, Dr:l l-L o [i.oud N.Delhi3.
11 The Director of Prosecution, CBI, Block No.3, 1l Floot, CGO Comyplex, Lo . M.

12. The Director, Directonite of Prosecution, Tis Hazati, Delhi. i ) N,
13 Th: D:mcmr General, Narcotics Control Burean, West Block, 1 Wing-5, Sector-07, R.K,Puram,

14 ?lcmg;:]nclgi&si'ioncr of Police, Police Headquarters, New Delhi.

15: Tl:: Commissioner, Dethi M:micipal Corporation, Civic.Ccmrc, Minto Rondl,h?:lcw Delht.
16. The Chairperson, New Delhi Municipal‘Etormni}lee. Pa_hka Kcnglra: Nc&v De ]‘:iow Delhi
17. The Registrar-cum-Secretary 10 Hon’ble the CluFf Justice, Delhi Hx{gh ourl, 4
18. PS 1o ull Hon*ble Judges, Dethi High Court, for information of Hon i-:le Judges.

19. The JR-cum-P.A. to Registrar General, Delhi High Court, New Delhi.
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20, All Registrars, Delhi High Court, New _De!hi. .
21. The Joint Registrar (Vigilance-I), Delhi 'Hl_gh Court, New Dclhl._ :
22 The Joint Registrar (Vigilence-IT); Dethi High Court, New De]%u. ‘ {
33. The Joint Registrar (Gazette-1B), Delhi High Count, New Delhi. : ;
24, The Pay & Azcounts Officer, Tis Hazari, Delhi. . . ) i i
25. The Director (IT), DHC, with request to display this order on website of Delhi High Court in 1 |
sccessibility format. L . £ i
26. The Mony. Secretary, Delhi High Court Bar Association, Delhi High F:oun, New Delhi. ¥ :
27. The Hony. Secretary, Delhi Ber Association, Tis Hazari Courts, Delhi. . ;
28. The Hony. Secretary, New Delhi Bar Assosiation, Patiala House, New Delhi. J’
29 The Hony. Secretary, Shehdara Ber Association, Karkardooma Courts, Delhi. i
30 The Hony. Secretory, Rohini Courts Bar Association, Rohini, New Delhi. I
3t. The Hony. Secretery, Dwarka Courts Bar Association, Dwarka, New Delhi. %
32 The Hony. Secretary, Szket Courts Bar Association, Saket, New Delhi. ] v
33. The Hony. Secretary, Central Delhi Courts Bar Association, Rouse Avenue District Courts, New i
Delhi. : ;
34 Personal file of the officer concemed.
35 Chuard Fie. - .5
‘ :
(RAJ KUMAR RAWAT) g |
o ~ JOINT REGISTRAR (Gaz.-tA) ¢ L
\
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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (WEST)
TIS HAZARI COURTS : DELHI 20 26
v o2LuG—206%6 05 MAY
No. AF.5(1)/Gaz./PD&S] West/2026 Dated; Delhi the
Copy forwarded to :-
1. The Judicial Officers conc/ernecl of West District, Tis Hazari Courts, Delhi, ,
2. The Officer Incharge, Administration Branch, . West District, Tis Hazari :
Courts, Delhi, ;
3. The Branch Incharge/DDO, all Branches of West District, Tis Hazari Courts, l
Delhi.

4. The Branch Incharge, Facilitation Centre, Tis Hazari Courts, Delhi.

The PS to Principal District & Sessions Judge, West District, Tis Hazari
Courts, Delhi

6. The Reader to Principal District & Sessions Judge, West District, Tis Hazari
Courts, Delhi

The O/o CIM, West District, Tis Hazari Courts, Delhi.
For uploading on LAYERS

. Dealing official LAYERS seat, Tis Hazari Courts, Delhi (Room No.207),
0. The Secretary, Delhi Bar Association, Tis Hazari Courts, Delhi.
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(Harish Kumar)
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